
NOTE.OF THE REGISTRY 
	

ORDERS OF THE TRIBUNAL 

   

  

c Heird Mr.A.Kanun•o,Ld.cousel for the 

 

, 

L-rtt 

 

?plicant arid Mr.S.K.0jha,1d-Standin,-jCounsel 

for the Re SO nde nts/R ai iways. 

By filing M.A.416/06, The Id,$tarflng Counsel 

seeks two months time for compliance of the 

order dtd.25.05.06 of this Tribunal which is 

/ 

  

hereby allowed. 

Accordingly, the matter is listed to 16.10.06. 

M.A.416/06 is hereby disçosed of with the  

above direction. 
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